an=

Title:Regarding problems faced by 481 families of Kalyan Nagar of Vadodara Municipal Corporation with respect to their houses built under JNNURM.
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Now, at Sayajipura, under the JNNURM, a housing complex has been constructed, but these people, who are all belonging to the Muslim community,
are not being given the possession thereof in the name of the law and order situation and other things. Hon. Urban Development Minister is here. I
would request him to intervene in this matter. There are 481 families, altogether 2,500 people, and their children are scattered and not getting
opportunities to get admission in the schools. Their livelihood has been very much disturbed. These people should be given immediate attention so
that they are given the chance to occupy the housing complex constructed by the Municipal Corporation. All other facilities, which are to be provided,
should also be extended to them.

It is very unfortunate that on the plea that they belong to the Muslim community, the religious minority, the Municipal Corporation authorities are not
giving them the possession. ...(Interruptions) This is happening. So, I am requesting. @21 ferdcer & Ry ferer vede W anflwn el B asts sBwSorr ordf &
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This is very unfortunate that it is happening in the State of our hon. Prime Minister, It should not happen. So, I am drawing the attention of the
House and the hon. Urban Development Minister to this issue.

Thank you.
HON. SPEAKER: Shri K.C. Venugopal. You have already raised this issue. Again, you want to raise it.
SHRI K.C. VENUGOPAL (ALAPPUZHA): Madam, this is another thing.
HON. SPEAKER: Okay.

...(Interruptions)



